
22.03.2018 J-1 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

      COURT NO.3  
      (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2.15 P.M. 

1. LPA 404/2016 MEENAKSHI JAIN    MEENAKSHI JAIN IN PERSON,
   CM.APPL.25246/2016 VS DELHI MEDICAL COUNCIL & ANR    PRAVEEN KHATTAR, BAPI DAS,MADHUKAR PANDEY 

2. W.P.(C)3946/2011 SETH POKHARMAL EDUCATIONAL SOCIETY  B.B.JAIN, ABHAY JAIN 
VS MCD AND ORS.    PRASHANT SHRAMA,AMITA GUPTA

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 AM

1. CRLA.1057/2017 USHA RANI JOGINDER TULI,JOSHINI TULI
   CRL.M.(BAIL)2048/2017 VS STATE ASHU KUMAR SHARMA,DIVYA JANGID

AISHWARYA RAO,AMIT CHADHA 

2. CRLA.1058/2017 USHA RANI JOGINDER TULI,JOSHINI TULI
   CRL.M.(BAIL)2049/2017 VS STATE ASHU KUMAR SHARMA,DIVYA JANGID

AISHWARYA RAO,AMIT CHADHA 

3. CRLA.943/2015 SATYAPAL SINGH CHETAN LOKUR ,NITISH CHAUDHARY 
VS THE STATE (NCT OF DELHI ) HIREN SHARMA

4.  CRLA.1002/2015 KUNWAR NEERAJ FAROOQ CHAUDHARY, HIREN SHRAMA
VS STATE OF NCT OF DELHI 
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COURT NO.34  
(DIVISION BENCH-VII)
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

1. CRLA.833/2012 ANIL KUMAR JITENDRA SETHI,AMBAR TEWARI
VS STATE HEMANT GULATI,ADITYA MADAN

ANSHIKA SETHI,RAJAT KATYAL

 COURT NO.7  
(DIVISION BENCH-VIII)
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 A.M.

1. LPA 77/2018 FOOD CORPORATION OF INDIA HANDLING R.M.SINHA,P.M.SINHA
   CM.NO.7728/2018 WORKER UNION OM PRAKASH,PRADEEP KUMAR

VS THE CHARIMAN CUM MANAGING DIRECTOR TRIPATHI, ANIL KAPOOR 
FOOD CORPORATION OF INDIA

COURT NO.7  
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE REKHA PALLI

AT 2.15 P.M. 

1. R.P.NO.46/2018 APEEJAY SCHOOL AND ANR     H.L.TIKU,YASHMEET KAUR
   IN LPA 388/2017 VS GOVT OF NCT OF DELHI AND ANR     DEVESH SINGH,MINAL SEHGAL

    C.S.PARASHAR.JYOTSNA PARASHAR
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COURT NO. 22 
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 2.15 PM 

1. RFA 268/2018 CAPT.DEEPAK GUPTA RAJEEV LOCHAN, 
VS  PAWAN HANS HELICOPTERS LTD

2. RFA 272/2018 JAIN EXPORTS PVT. LTD. KULJEET RAWAL
VS STATE BANK OF SAURASHTRA & ANR 

COURT NO.16  
HON'BLE MS. JUSTICE REKHA PALLI

AT 10.30 A.M.

1. W.P.(C) 2296/2018 DR VANITHA R V.P.SINGH,VINAY BHASIN
   CM.NO.9534/2018 VS MINISTRY OF AYUSH & ANR ARJUN PANT,SANDEEP SETHI
   CM.NO.10250/2018 KIRTIMAN SINGH,WAIZE ALI NOOR 

PRATEEK DHANDA,SAEED QADRI,
TASNEEM AHMADI,MAHIMA RATHI
T.K.JOSEPH

COURT NO.27  
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 10.30 A.M.
1) RFA 160/2017 & CM APPL.5807/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION         ..... Appellant
Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

VIPIN GUPTA      ..... Respondent
Through: Mr. Vinay Kumar, Adv. (M-9650560021)

AND



22.03.2018 J-4 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

2) RFA 167/2017 CM APPL.5843/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION 
AND ANR        ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

BHARAT ARORA      ..... Respondent
Through: Mr Vinay Kumar, Adv. (M-9650560021)

AND
3) RFA 171/2017 CM APPL.5941/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION 
AND ANR       ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

SHISHPAL      ..... Respondent
Through: Mr. Vinay Kumar, Adv. (M-9650560021)

AND
4) RFA 208/2017 CM APPL.6941/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION         ..... Appellant
Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

KAMAL GUPTA    ..... Respondent
Through: Mr Vinay Kumar, Adv. (M-9650560021)

AND
5) RFA 136/2017 & CM APPL.4704/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION 
& ANR       ..... Appellants

Through: Mr. Sunil Goel, Standing Counsel for NDMC with Ms. Supreet Bimbra, 
Mr. Mayank Goel, Advocates. 
Mr. SC Meena, EE (Project Narela)

versus
AMIT TANWAR     ..... Respondent

Through: Mr. Nusrat Hossain & Mr. Manish Kumar Singh Advocates.
AND

6) RFA 56/2017 & CM APPL.1751/2017
NORTH DELHI MUNICIPAL CORPORATION 
& ANR.                   ..... Appellant

Through: Mr. Sunil Goel, Standing Counsel for NDMC with Ms. Supreet Bimbra, 
Mr. Mayank Goel, Advocates. 
Mr. SC Meena, EE (Project Narela)

versus
GAGAN CHADHA      ..... Respondent

Through: Ms. Prerna Sinha and Mr. Yogesh Kumar, Advocates. (9643479148)
AND
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7) RFA 58/2017 & CM APPL.1946/2017

NORTH DELHI MUNICIPAL CORPORATION
 & ANR.        ..... Appellants

Through: Mr. Sunil Goel, Standing Counsel for NDMC with Ms. Supreet Bimbra, 
Mr. Mayank Goel, Advocates. 
Mr. SC Meena, EE (Project Narela)

versus
AMIT CHADHA      ..... Respondent

Through: Ms. Prerna Sinha and Mr. Yogesh Kumar, Advocates. (9643479148)
AND

8) RFA 50/2017 & CM APPL.1707/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION       ..... Appellant
Through: Mr. Sunil Goel, Standing Counsel for NDMC with Ms. Supreet Bimbra, 

Mr. Mayank Goel, Advocates. 
Mr. SC Meena, EE (Project Narela)

versus
VARINDERJEET SINGH     ..... Respondent

Through: Mr. Vikas Sharma, Advocate (M-9810566116)
AND

9) RFA 53/2017 & CM APPL.1733/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION        ..... Appellant
Through: Mr. Sunil Goel, Standing Counsel for NDMC with Ms. Supreet Bimbra, 

Mr. Mayank Goel, Advocates. 
Mr. SC Meena, EE (Project Narela)

versus
VARINDERJEET SINGH      ..... Respondent

Through: Mr. Vikas Sharma, Adv. (M-9810566116)
AND

10) RFA 166/2017 & CM APPL.5839/2017

NORTH DELHI MUNICIPAL CORPORATION      ..... Appellant
Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

VARINDERJEET SINGH      ..... Respondent
Through: Mr. Vikas Sharma, Advocate.

AND
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11) RFA 573/2017 & CM APPLs.21410/2017 (Stay), 21412/2017 (Delay)

NORTH DELHI MUNICIPAL CORPORATION 
& ANR        ..... Appellants

Through: Mr. Sunil Goel, Standing Counsel for NDMC with Ms. Supreet Bimbra, 
Mr. Mayank Goel, Advocates. 
Mr. SC Meena, EE (Project Narela)

versus
MOHIT GUPTA      ..... Respondent

Through: None.
AND

12) RFA 571/2017 & CM APPLs.21357/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION 
& ANR                ..... Appellants

Through: Mr. Sunil Goel, Standing Counsel for NDMC with Ms. Supreet Bimbra, 
Mr. Mayank Goel, Advocates. 
Mr. SC Meena, EE (Project Narela)

versus
SHIV SHANKAR GUPTA     ..... Respondent

Through: None.
AND

13) RFA 570/2017 & CM APPLs.21299/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION 
& ORS       ..... Appellants

Through: Mr. Sunil Goel, Standing Counsel for NDMC with Ms. Supreet Bimbra, 
Mr. Mayank Goel, Advocates. 
Mr. SC Meena, EE (Project Narela)

versus
RAJWANS VADHERA      ..... Respondent

Through: Mr. Vinay Kumar, Adv. (M9650560021)
AND

14) RFA 397/2017 & CM APPL. 14985/2017 (Stay)

EAST DELHI MUNICIPAL CORPORATION ..... Appellant
Through: Mr. Mini Pushkarna, Standing Counsel for EDMC with Ms. Anushruti and 

Ms. Vasundhara Nayyar, Advocates.
versus

RAJ KUMAR JAIN
..... Respondent

Through: None.
AND
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15) RFA 42/2017 & CM APPL. 1333/2017 (STAY)

EAST DELHI MUNICIPAL CORPORATION ..... Appellant
Through : Mr. Mini Pushkarna, Standing Counsel for EDMC with Ms. Anushruti and 

Ms. Vasundhara Nayyar, Advocates. 
versus

RAJ KUMAR JAIN ..... Respondent
Through : None.

AND
16) RFA 43/2017 & CM APPL. 1337/2017 (STAY)

EAST DELHI MUNICIPAL COROPORATION            ..... Appellant
Through: Mr. Mini Pushkarna, Standing Counsel for EDMC with Ms.Anushruti and 

Ms. Vasundhara Nayyar, Advocates.
versus

ASHWINI KUMAR AGGARWAL ..... Respondent
Through: None.

17) RFA 419/2017 & CM APPL. 15678/2017 (ex-parte stay)
NORTH DELHI MUNICIPAL 
CORPORATION AND ANR. ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

GAUTAM ANAND ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
18) RFA 420/2017 & CM APPL. 15681/2017 (ex-parte stay)

NORTH DELHI MUNICIPAL 
CORPORATION & ANR. ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

SANJEEV OBEROI ..... Respondent
Through: None.

AND
19) RFA 421/2017 & CM APPL. 15684/2017 (ex-parte stay)

NORTH DELHI MUNICIPAL 
CORPORATION AND ANR. ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

MUNISH ANANAD ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
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20) RFA 422/2017 & CM APPL.15687/2017
NORTH DELHI MUNICIPAL CORPORATION 
AND ANR        ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

GAUTAM ANAND      ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
21) RFA 425/2017 & CM APPL.15765/2017

NORTH DELHI MUNICIPAL CORPORATION 
& ANR.                         ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

GAUTAM ANAND      ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
22) RFA 427/2017 & CM APPL.15905/2017 (ex-parte stay)

NORTH DELHI MUNICIPAL CORPORATION 
AND ANR.        ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

MUNISH ANAND      ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
23) RFA 429/2017 & CM APPL.15923/2017 (ex-parte stay)

NORTH DELHI MUNICIPAL CORPORATION 
AND ANR        ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

MUNISH ANAND      ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
24) RFA 430/2017 & CM APPLs.15925/2017 (stay) & 15926/2017 (delay)

NORTH DELHI MUNICIPAL CORPORATION 
AND ANR.       ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

SANJEEV KUMAR      ..... Respondent
Through: None.

AND
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25) RFA 431/2017 & CM No.15969 & 15971/2017

NORTH DELHI MUNICIPAL CORPORATION        ..... Appellant
Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

HARPREET ARORA      ..... Respondent
Through: Mr. Vikas Sharma, Advocate.

AND
26) RFA 432/2017 & CM APPLs.15977/2017 (stay) & 15979/2017 (delay)

NORTH DELHI MUNICIPAL 
CORPORATION & ANR. ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

VIKRAM BHAGAT ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND

27) RFA 434/2017 & CM APPLs.15984/2017 (stay) & 15985/2017 (delay)

NORTH DELHI MUNICIPAL CORPORATION ..... Appellant
Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

VARINDERJEET SINGH ..... Respondent
Through: Mr. Vikas Sharma, Advocate.

AND
28) RFA 436/2017 & CM APPL.15990/2017 (stay)

NORTH DELHI MUNICIPAL 
CORPORATION AND ANR. ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

GAUTAM ANAND ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
29) RFA 437/2017 & CM APPL.16061/2017 (stay) & 16063/2017 (delay)  

NORTH DELHI MUNICIPAL CORPORATION ..... Appellant
Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

HARPREET ARORA ..... Respondent
Through: Mr. Vikas Sharma, Advocate.

AND
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30) RFA 438/2017 & CM APPL. 16064/2017

NORTH DELHI MUNICIPAL 
CORPORATION & ANR. ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

SANJEEV OBEROI ..... Respondent
Through: None.

AND
31) RFA 439/2017 & CM APPLs. 16067/2017 (Stay), 16069/2017

NORTH DELHI MUNICIPAL 
CORPORATION & ANR. ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

MUNISH ANAND ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
32) RFA 440/2017 & CM APPL.16071/2017 & 16073/2017

NORTH DELHI MUNICIPAL 
CORPORATION & ANR. ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

SANJEEV OBEROI ..... Respondent
Through: None.

AND
33) RFA 443/2017 & CM APPL.16182-16183/2017

NORTH DELHI MUNICIPAL 
CORPORATION & ANR. ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

MUNISH ANAND ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
34) RFA 444/2017 & CM APPL.16186-16187/2017

NORTH DELHI MUNICIPAL 
CORPORATION & ANR. ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

MUNISH ANAND ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
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35) RFA 445/2017 & CM APPLs.16194/2017 (Stay), 16195/2017

NORTH DELHI MUNICIPAL CORPORATION 
& ANR ..... Appellants

Through: Ms. Renu Gupta, Advocate.
versus

SANJEEV OBEROI    ..... Respondent
Through: None.

AND
36) RFA 447/2017 & CM APPL.16332/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION 
& ANR     ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

MUNISH ANAND      ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
37) RFA 558/2017 & CM APPL.21042/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION 
& ANR        ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

RAJ RANI      ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)
AND

38) RFA 563/2017 & CM APPL.21095/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION        ..... Appellant
Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

KAMAL GUPTA      ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021)

AND
39) RFA 574/2017 & CM APPL.21469/2017 (Stay)

NORTH DELHI MUNICIPAL CORPORATION 
& ANR      ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

SHISHPAL     ..... Respondent
Through: Mr. Vinay Kumar, Adv. M-9650560021

AND
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40) RFA 410/2017 & CM APPLs.15371/2017

NORTH DELHI MUNICIPAL CORPORATION 
& ANR ..... Appellants

Through: Mr. Sunil Goel, Standing Counsel for NDMC with Ms. Supreet Bimbra, 
Mr. Mayank Goel, Advocates. 
Mr. SC Meena, EE (Project Narela) &  
Mr. RK Garg.

versus
KAMLESH KUMAR GUPTA     ..... Respondent

Through: Mr Vinay Kumar, Adv. (M-9650560021)
AND

41) RFA 418/2017 & CM APPLs.15675/2017

NORTH DELHI MUNICIPAL CORPORATION 
& ANR               ..... Appellants

Through: Ms. Renu Gupta, Adv. (M-9873316904)
versus

SANJEEV OBEROI     ..... Respondent
Through: None.

AND

42) RFA 1009/2016 & CM APPL. 47233/2016

EAST DELHI MUNICIPAL CORPORATION ..... Appellant
Through: Ms. Mini Pushkarna standing counsel with Ms. Anushruti, Advocate 

(9810674872)
versus

PAWAN KUMAR SURI ..... Respondent
Through: Ms. Monisha, Adv. for Pawan Ruman Suri, Adv. (9716853572)
AND

43) RFA 560/2017

EAST DELHI MUNICIPAL 
CORPORATION & ANR. ..... Appellants

Through: Mr. G. D. Mishra, Standing Counsel.(M:8800821485)
versus

KAPIL KUMAR PURI ..... Respondent
Through: None.
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COURT NO. 13 
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

AT 2.15 P.M. 

1. W.P.(C) 6284/2004 MOHIT ELECTRONICS VINEET JHANJI,VIRAJ
VS THE WORKMAN TAHIR HUSSAIN RAJIV AGARWAL,MEHGNA

SACHIN KUMAR 

    HIGH COURT OF DELHI                            
    21st  MARCH,2018                              REGISTRAR (LISTING)

//////



22.03.2018                           FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

COURT NO.  14 (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

   AT 02.15 P.M.

28. O.M.P. (COMM) 374/2016    PRIKNIT RETAILS LTD. & ORS.  VIBHOR  MATHUR,RAJENDER PAL  
    I.A. 9569/2016            Vs. ANEJA AGENCIES           SINGH                        

   *****
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